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Title: Introduction of the Farmers of Arid and Desert Areas (Welfare and Other Special Provisions) Bill, 2016.
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HON. DEPUTY SPEAKER: The guestion is:

"That leave be granted to introduce a Bill to provide for the protective measures and special facilities for the farmers of arid, desert and
drought prone areas, who are often affected by natural calamities and vulnerable to indebtedness, diseases and physical infirmities,
exploitation by moneylenders and others, by extending welfare measures such as removal of indebtedness among farmers, giving
remunerative prices for their agricultural produce, providing hassle free bank loans, improving farming practices through scientific

means to grow less water consuming crops and for compulsory crop and livestock insurance and for matters connected therewith or
incidental thereto."

The motion was adopted.
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